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Name of States/ 
U. Territories 

Union Territories 
1 Chandigarh 
2 Delhi 
3 Pondicherry 

Total 

Number 
of cases 

sanctioned 

86 
1999 
307 

159173 

Crop IDSWa~~Ce Oaims 

2185. SHRI HARl KISHORE 
SINGH: Will the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether there is any delay in 
the settlem~nt of crop lnsur<ance 
Claims; and 

(b) if so. the rea'JOD! therefor·! 

THE 1dlNl:iTER OJ· STAfE IN 
THE MINISTRY OF AGRICUL TU· 
RE (SHRI MULLAPPALLY RA· 
MACHANDRAN): (a) & (b) There is 
generally no delay in the settlement of 
claims. However, sometim~s timely 
payment t•f claims is not possible 
~hen there i~ delay ~ the receipt o( 
y1eld dau. dJscrepanc1es arc noticed 
in the daims or share of Central & 
State Governments is not available in 
time. 

Dealll of Ci.SI Uberdes ba l'akhtaa 
(lMipied KMiunlr 

2186. DR. C. SILVERA: Will 
the Miruster of EXTERNAl. Aff. 
AIRS be pieased . to state· 

(a} whether the Pakistan i! denyillJI 
Civil liberties to the people livint in 
the occupied areas of Jammu and 
Kashmir: 

(b) if so. th' reaction <'f the Gov-
CI'IIJDODt thereto: and 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHA VSINH 
SOLANKI): (a) In the areas of 
Jammu and Kashmir under Pakistan's 
illegal occupation, there is reported 
to· be widespread dissatisfaction as the 
people have not been able to exercise 
their democratic and political rights. 
Several areas do not have representa-
tive assemblies. Elections to such 
assemblies, where they exist, are heJd 
irregularly and are extensively mani-
pulated. 

(b) Pakistan has no locus standi in 
these a~s which are under its illega! 
occupat10n. 

(c) Government is committed to tile 
Simla Agreement under which all 
differences i:etween India and Paki-
stan are to be resohed bilaterally 'ind 
peacefully. 

[T trnslation] 
Ran. De-.elopmeat Prognunale 

2187. SHRI DEVENDRA PRA-
SAD Y ADAV: Will the Min!ster of 
ARGICUL TURE be pleased to state· 

(a) wheth~ Punjah and Bibr havr 
been included und~r Ravine Develop-
ment Pro!!famme; 

(b) if m. the details thereof: and 
(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL TU-
RE {SHRI MULLAPPALLY RA· 
MACHANDRANl: (a) No. Sir. 

(b) Does not arise. 
(c) No pun outl!ly has been appro-

ved by the Planning Commisison for 
the Ravine Reclamation Plogramme 
for the vear 1991-92. 

2188. SHRI CHHITUBHAI GA· 
MIT: Will the Minister of COMMU· 
NICATIONS be pleased to state: 

(c) the steps prop<>Rd to be taken 
by the Oovemmalt to take up the (a) tho number of persoaa on the 
i11U1 at the international level? waitina list for telephono COilDOCtioDs 
'7~1 UIRINDfOI 


